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INTRODUcnON 

I. the Chairman of the Committee on Oovemmenl Assurances havin, 
been authorised by the Committee to submit Ihe Report on their behalf. 
pracnt this Twenty-Fourth Report of the Committee on Oovemmenl 
Assurancci. 

2. The Committee (1993-94) were conatilutcd on Dcc:cmbcr 20. 1993. 
3. The Committee at their Ei,hth Sittin, held on July 16. 1993 decided 

to lIavc oral evidence of the representativel of the Miniitrici of Urban 
Development and Railways in respect of an assurance ,iven on November 
26. 1992 in reply to usa 461 re,ardin, Metro-Rail Serviccs in Delhi. 

4. The Committee at their littin, held on July 18. 1994 took the oral 
evidence of the Ministries of Urban Development and Railways on the 
above subject. . 

S. At their sitting held on September 20. 1994 the Committee consi-
dered and adopted the Twenty-Fourth Report. 

6. The Minutes of the aforesaid sittin .. of the Committee form pun of 
the Report. 

7. The eonclusiontlobservalions of thc Committee are contained in the 
succeedin, para,raphs of the Report. 

Ns.wDEun; 
S,ptmabn 20, 1994 

Bhadra 29, 1916 (Stlkll) 

BASUDEB ACHARIA. 
Chuirman, 

Committee on Govnnmtnt As.,,,rllncts. 

(v) 



IUtPORT 
METRO RAIL SERVICE IN DELHI 

On November 26, 1992, .. followiDl UDltamd Question No. 461 Jiven 
notice of by Sbri ArviDd Trivedi, M.P., wu addreued to the Minister of 
Urban Development: 

"(a) wbethor tho Oovornment PJ'OPO'O to atart underpound rail service 
in DeIhl and otbor motropoUtian cides; 

(b) if 10, the namel of the metropolitan cities wbere the Government 
propose to atart underpound nil service; 

(c) whether any apecial ICbeme bas been prepared inthil reprd; and 
(d) if 10, the details thereon" 
2. The then Minister of Stato in the Ministry of Urban Development 

(Sbri M. Arunachalam) pve the followin, roply: 
"(a) to (d):- WI Rail India Technical and Economic Servicci Ltd. 

(RITES), in their Feuibility Report have recommended the introduc-
tion_of a metro rail on apecifie corridors in Deihl which is beln, 
punucd by the Government. RITES have • conducted a study for 
extension of the exiltin, metro nil in Calcutta from TolIYJUnj to 
Garia. Tho Report is under ICrutiny of Government of WClt Ben .... 
At present there is no proposal for a metro nil in any other 
metropolitan city and no apecial ICbeme has been prepared for the 
same." 

3. Reply to tho quOltion wu treated as an auunnce by the Committco 
which wu to be fulfined within three months of the date of reply i.e. by 
February 25, 1993. 

4. The Ministry of Urban Development approached the Committco on 
Government Assurances throup tbe Ministry of Parliamentary Affain viti, 
their U.O, Note' No. VIUD(2)IUSQ/4611LS192 dated Mareh 16. 1993 to 
drop the aIIurance on the arounda indicated bclow:-

"The notice of the question was siven by the M.P. In Hindi. related 
to the introduction of metro rail in nio'tropolitan citlel. A pan of the' 
answer read as 'Ws Rail India Tecbnical and Economic Services Ltd. 
(RITES) their Feasibility ,Report have recommended the introduction 
of Metro Rail on specific corridors in Delhi which is bein, pursued ." 
the Government'. The last line of this reply in Hindi read as "JIs per 
arkar dwan vlchar Idya Ja raba hal", which has been treated u an 
Assurance. In this re,ard it is stated tbat the introduction of metro 
rail in Delhi involves consultations and dccilions of various Ministries 
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\", and Governments in Indil Ind even foreign countries. The project. IS 
envisaged. involves huge investment of the order of around Rs. 7.000 
c:rores. for which the resources have to be raised from cxtra 
budgetary sourc:ca. This Ministry is only the Nodal authority Ind 
depends upon decisions to be taken by various Ministries and 
authorities. It will. therefore be appreciated that no time frame can 
be set by the Ministry of Urban Development within which the 
project can take off.'.' 

S. The Committee considered the request of the Ministry of Urban 
Development for dropping the usurance at their sitting held on July 16. 
1993. 

6. The Committee did not agree to drop the assurance and decided to 
hear the views of the representatives of the Ministries of Urban Devclop-
ment and Railways and all other ministries connected with the subject 
matter. The decision of the Committee was accordingly convcycd to thc 
Ministry of Urban Development for compliance. 

7. On June 27. 1994 tbe Committee decided to hear the views of the 
officials of the Ministries of Urban Development and Railways. on July 18. 
1994. 

8. At its sitting held on July 18. 1994. the Committee took oral evidence 
of thc reprellCntatives of both the ministries in connection with non-
implementation of the assurance. 

9. The Ministry of Urban Development submitted a brief note to the 
Committee vide O.M. No. H-l1016l37192-UD-1I dated July 12. 1994. 
The text of the brief note is given at Annexure-I. 

10. The Ministry of Railways also submitted a brief note to the 
Committee. The text of the note is given at Annexure·lI. 

11. At the outset. the Chairman drew attention of thc representatives to 
Direction 58 of the Directions by the Speaker and explaincd.1o them that 
their evidence was liable to be published unless the reprcsentatives 
specifically desired that all or any part of the cvidencc givcn by them was 
to be treated as confidential. It was explained to the representatives that 
even though the evidence was desired to be ct>nfjdcnlial. such evidencc 
was liable to be made available to the Members of Parliament. 

12. The Committee in the first instancc desired to know the progress 
madc in thc Metro Rail project for Delhi since the a5.liurancc h,IS been 
given and the perspective planning that ho.li been formulated at the 
Ministry level including the study conducted by Ws RITES (Mis Rail 
India Technical and Economic Services Limited). In rcply the representa-
tive of the Ministry of Urban Development submitted as follows: 

"Mis RITES was asked to undertake the study in 1989 and it 
submitted its report in July 1991... The Cabinet notc was then 
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prepared in the Ministry and since it was a project involving a cost of 
Rs. 8.000 crore. the note had to be prepared with utmost care. Under 
the business rules. the Note had to be circulated to various Ministries 
and the Plannin, Commission. Then. the Ministries took their time in 
offering their comments and these comments had to be collected. 

They had to be individually disCussed with different Ministers. 
Thereafter it was during the early part of 1993 that we sent our initial 
note to the Committee of Secretaries (COS) and that as the Secretary 
pointed out. actually the Cabinet Note had to be drafted and re-
drafted again and again before it. was submitted to the Cabinet 
Secretariat ... 

13. Highlighting the importance of the project the Committee pointed 
out that this project was prepared longback for Delhi. but the Ministry of 
Urban Dcvelopment had slept over it for two years. The representatives 
thereon. submitted as follows: 

"The Ministry did not sleep over it. The matter was examined in the 
Ministry and then we put it up to the Cabinet. The Cabinet then 
directed that it should be examined by a Group of Ministers. The 
Group of Ministers examined it and they have given clearance in 
principle." 

14. The Committee desired to know the outcome of the Committee set 
up in August 1991 under the Chairmanship of Lt. Governor of Delhi. The 
representative clarified as follows: 

" ..... this is a kind of Standing Committee to direct. This is not a 
Committee which will submit a report. It has met several times-
..... Broadly this Committee will look into the matters relating to 
planning. preparation of detailed project report for seeking invest-
ment decisions. drawing of plans. project implementation end formu-
lation of schemes for rehabilitation of residents. location of office 
establishments and modalities for effective implementation. We will 
submit a eopy of this order dated August 7. 1991." 

15. The representative further submitted as follows: 

" ..... But this Committee has actually held only a fcw meetings. But 
the work is basically being done between the Ministry of Urban 
Development and the Delhi Administration. It is brought to your 
kind notice that the feasibility study was commissioned by the Delhi 
Administration at a cost involving Rs. 2.5 crores. Out of this Rs. 2.5 
erores. the Central Government have contributed only Rs. 1 crore. 
Basically under the present dispensation. the Ministry of Railways 
have taken the stand that intra-city transportation is not within their 
charter and this will have to be lookcd after by the Ministry of Urban 
Development or by the State Governments concerned. The Delhi 
Administration has the primary ones. They commissioned the fca!>ibi-
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lity study. They hive 1110 provided for meetins the cost of the 
detlOed project report ill tbeir Budget." 

16. The Committee further enquired whether that Committee had 
IUJlClted for I ItltutOry authority to be constituted. the reprcsentativ~ 
replica in ncptive and further submitted u follows: 

"We our own, are thinkTn, of creltin, I suitlble luthority which will 
iIlvolve every Ministry concerned Ind all the concerned officen of 
Delhi Administration .... ln fact, the projcct hu not even been 
IInctioned in principle. It is not eay to raise funds for I project like 
this. It will be difficult either for the Delhi Administration or for the 
Government of India to finance this project.· Basically they have to 
raise rcsourc:ea from consortium of private financen, institutions, and 
banks. A company is contempllted· which will really raise the 
resoUrcel if the Cabinet 10 approvca. So, we are ,oin, to the Cabinet 
for financial IInction in principle and modalities for implcmentin, the 
project throu,h a corponte kind of structure, like the Konun 
RailwlY. So, actually it will tlke quite lOme time before anythin, 
comea on the around because raisins or makins availability of 
resourcel for I project of this size is 80ina to be a very very difficult 
prepolition ... 

17. The Committee desired to know the reaons for approach in, the 
Cabinet only on December 24, 1992. In c1lrification representative Itated 
u mentioned below: 

"The Cabinet wu not approached once. The Cabinet wu approached 
a number of times. But there were occasionl when, u I lubmitted 
earlier. the notc wu returned by the Cabinet more than once because 
thcy were not IItilfied with the kind of finanein, packa,c which 
provided for dispoaal of lands and property dcvcloped on the railway 
Itation which will be built alonJwith railway lines. A detailed project 
report wUl be prepared." 

18. The representltive .submittcd further u under in this rc,ard: 

.. f .... The Cabinet wu approached for the fint time on December 24, 
1992. The note wu circulated on January 12 •. 1993 by the Clbinet 
Secretarilt. It wu a detaUed note baed on the opinionl of different 
Miniatriea. Then it wu ~d thlt the propoaal may be considered 
informilly by I pup of Ministen Ind they mipt be apprised of the 
same .... For the fint phase, the estimated project cost is RI. 3401 
crorca. This is baed on 1992·93 pric:ea Ind out of this, the bud,ctuy 
IUpport from the Government of India and the Government of the 
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National Capital Territory of Delhi would be Rs. 200 crores. The 
disposal of land by way of, auction to raise the resourccs would be 
RI. 112 crores. Then property development would yield. about 
RI. 1183 crores. Special tax, which will be levied on the citizens of 
Delhi will yield about RI. 800 crores The loans would be to the 
extent of Rs. 1106 crores, about one-third of the cost of the project. 
So, that was the position, when the revised estimate was made ........ 
Approximately, the total project cost is Rs. 7500 crores. For the 
second phase, the estimated cost is about Rs. 4,100 crores." 

19. The Committee enquired from the Ministry of Urban Development 
whether the project for Delhi City is essential. The representative affirmed 
that the project was essential for the National Capital Region of Delhi. 
The representative further explained to the Committee as follows: 

"Otherwise we are quite sure in our minds about it. Otherwise. we 
would not be going to the Cabinet. There is tremendous pressure on 
the existing road and rail networks for transportation of the intra-city 
traffic. Second reason is that there are about 8.000 buses. which arc 
plying on the roads of Delhi and our air pollution is substantially 
high. almost two to three times higher than that of most of the cities 
in the World. 

We expect that the population in Dclhi Metropolitan area would 
increase from about 94 lakhs as of today. to about 112 lakhs by 2001 
A.D. By deflecting 20 lakhs of population into the other towns. six 
priority towns which are situated in Delhi. the transportation needs 
would require substantial augmentation of buses. As a matter of fact. 
8,000 more buses would be needed to carry the transportal ion of 
passengen coming to the main city centre. In case those 8.000 more 
buses come, then, Delhi would have tremendous pressure ,on the road 
system. Pollution levels would also go up substantially high. almost 
two fold according to the estimates we have worked out. It hOli been 
said that if we introduce MRTS. then almost 40% vehicles would be 
taken off the road and thereby we will be able to contain the air 
pollution and noise pollution to Delhi to the same level as it is 
today." 

20. The Committee enquired whether a perspective plan has been 
prepared in the Ministry. The representatives explained the following 
features of the penpcctive plan for the construction of underground rail 
service in Delhi city: 

"We have prepared a penpeetive plan in the Ministry. The National 
Capital Region Board have carried out this study. They had commis-
sioned some experts to indicate the kind of traffic problems which 
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will be there and they have indicated that in CORe we do· not have 
this metro system then we will be in a considerably chaotic condi-
tion. So, they feel and we are convinced by the technical reports 
submitted by the National Capital Region Board that we should 10 
in for an MRTS system for Delhi. 

As explained the Delhi National Capital Territory Region would 
bave almost about 132 to 137 lakhs population. A Task Force has 
already been constituted to go into the question of the population 
pressure in and around Delhi. If we arc able to take away about 20 
lakhs to 25 lakhs of population to the nearby areas like Faridabad. 
Panipat. Ourlaon. Noida. Ghaziabad and also to towns within the 
Delhi arca includinl Kundli. Bahadurlarh. Dwaroka. Rohini and 
Narela. plus the Delhi urban region. then we will be able to manale 
the city system to some satisfactory level. 

The idea. therefore. is that we should be able to construct not only 
the metro systcm. which means the underground plus dedicated bus 
services. but. we should also be able to have surface lines integrated 
into the long railway network systems for suburban transportation. 
by which people come to Delhi. transact thcir business and go back. 
It was suuested that the three cities like Narela.Rohini and 
Dwaraka. which are expected to accommodate about some IS to 17 
lakhs of population. should be properly connected to the main city 
centres. All these areas are not so well sCTViced by suburban 
transportation. 

The Second concept is that we should have thc ring rail system in 
Delhi properly leared up to offer frequency of services. which will 
take care of transport needs of the public going around Delhi. 

The third concept is that we should be able to have. according to 
the Plan. dedicated bus services from Najafgarh upto Patel Nagar. 
This is the Plan. The MRTS of Delhi includes. in the first phase 19 
kilometers of underground railways and about 31 kilometers of rail 
corridors. 

Then we will be able to look after the transportation facilities of the 
people. We feel that it is necessary to have these things within the 
transport system of Delhi." 

21. Thc Committee desired to know about thc co-ordination system 
between the Ministry of Urban Developmcnt and Railways for the Mass 
Rapid Transport System for Delhi. The representative replied that the 
Ministry of Urban Development had constant dialogue with thc ~on­
ccmed Heads of the Departments dealing with this project in the Ministry 
of Railways. A number of sittings had takcn place so for betwecn thcse 
.two Ministries and the issue had been discussed at length. 
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22. The Committee enquired from the representative of the Mini .. 
try of Railways about the role of the Ministry to complete this project 
like the Metro of Calcutta under the direct management of the Indian 
Railways. In reply. the representative submitted as follows: 

"Our participation in this project was right from the beginnillJ of 
1970s. There was a MTP Organisation in Delhi which had done the 
oritinal survey in 1974. The subject was transferred to the Urban 
Development Ministry as nodal Ministry in 1986 while role is for 
technical planning. As and when assistance has been called for we are 
providing the same. In 1989 railways had taken the permission of the 
cabinet to form a company for Metro construction which is to be act 
up and reJistered. It has to be operated only after decision for 
investment on Metro Railways is taken by the Cabinet. As such the 
Ministry of Railways are competent to take up any job. We have the 
experience of elevated and underground metro construction in 
Madras and Calcutta respectively. As regards mode of operation in 
Dtlhi we have no objection in principle if it is run under a separate 
company. We bave Jiven our opinion in the meeting of Group 01 
Ministers that wberever tbe track has to be laid close to the cxistin. 
railway track, the construction and the operation will have to be done 
by the railways. This is becuse the avilability of land in Delhi is vc:ry 
short and two additional streams of traffic viz. • the long distance 
passengen and freight and suburban will also expand in future. In 
this way there will be optimum utilisation of the land and the Railway 
lines. 

23. The Committee pointed out to the representatives that circular 
railway was introduced in Delhi six or seven years before but it could not 
be made popular due to some inbuilt deficiencies and enquired whether 
there was a proposal to set up a Corporation. The representative from tbe 
Ministry of Railways submitted as follows:-

"Regarding the success of ring railway. I recall the ~urvey conducted 
by the Metropolitian Authority at that time wherein two reports are .. 
published from 1975 to 1978. Of those two reports. one in MRTS 
report which is being pursued while the others is of suburban railway. 
Both were complementary to each other. The basic point in the 
reports was when a person comes from outside. his destination is 
somewhere in the central area of business. He has to get off-loaded 
to the closest place on the ring and takes underground system to go 
to the central places. Only construction of ring. without underground 
and suburban connections does not provide facility for thc commuters 
coming from outside. Delhi people did not find ring railways 
convenient because the connection of buses was not there. Basically. 
the project as envisaged was a complete project comprising of supu", 
ri.DS and underground while execution was only of the ring. Thiswn 
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a tcchnical flaw ... The proposal is to have a Empowered Committee 
at the level of the Cabinet Secretary where the Chairman. Railway 
Board. will be a Member. The future of this Corporation to be 
known only after the Empowered Committee's recommendations are 
accepted by the Government. I do not think the Railways are to be 
given any role in the Corporation." 

24. The representative further submitted that the circular railway wu a 
part of this scheme. 

25. Ths discussions were held with the Foreign Companies, baving vast 
experience in the field. It wu Jiven to understand that there had been no 
definite commitment regarding technical parameters and the funding 
package had to be decided. 

26. The representative further lubmitted that the clearance from the 
Cabinet was still awaited. The proposal was likely to go before the Cabinet 
in a day or two and IOmething concrete might emerge lOon. 

27. The Committee desired to know the reasons for not pursuing it with 
the Cabinet, for getting clearance. The representative submitted as follows: 

"From the date of 'In principle approval by the Cabinet. the first 
phase might take seven years' time. That is the rough estimate. But 
that is dependent on the kind of funding and availability of funds. It 
is not only that. There is the upect of our negotiations witb tbe 
foreign companies or indigenous companies coming together and 
deciding about it. It will be dependent on that. But we have been 
trying very hard to get the approval of the Cabinet. Very rightly allO, 
the Cabinet bas been asking for more and more information and 
justifications. It is quite natural that when a huge project of this kind 
is considered, a considerable .• mount of analysis is required 10 that 
we can come to a definite co~ehlsion. So, we hope that when we go 
before the Cabin_.' tomorrow, we shall be able to let a favourable 
decision of going in for a detailed project report, for firming up the 
cost and then also deciding on the parameters on which they have t8' 
be done. The scope of the project Would be hopefully decided 
tomorrow." 

28. When asked that the metro rail in Calcutta was constructed bY' ·tlre 
Railway Ministry and why this project for Delhi was not taken up by them. 
the representative stated that the Cabinet decided in 1988 that the subject 
of Metro Rail for Metropolitan cities should be dealt with by. the Ministry 
of Urban Development. ... 
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29. The Committee enquired about tbe likely time of startin, the work 
of the project in cue they set Cabinet's approval. The representatives 
IUbmitted that first of all a detaUed project report iI to be prepared and 
&lobal tenders would be invited from the countries. A hi,h power 
Committee would be constituted. 

30. The. Committee thereafter enquirca about the extension of Metro 
Rail from Tollypnj to Garia and if any study had been conducted by 
RITES at the instance of the Ministry of Railways. The representativc 
sublnltted that the West Bcn,aI Government had already uked RITES to 
canj out the study. In such CIICI approval of tbe Union of India iI not 
necessary. Moreover neither tbe State Government nor the local body of 
West Beolal bad requested the Ministry of Railways to carry out the 
study. 

31. The Committee desired to know the details of introducin. the 
intemal city railway system in otber metropolitan cities. The represen· 
tatives submitted that Hydcrabad IDd Madra arc the cities where a study 
bad becn conducted at the Instance of the respective State Governments. 

32. The· Committee desired to know tbe details of the hurdles for 
constructing circular Railway in Calcutta and whether estimates had been 
prepared for completips it. The Repreaentativc submitted u follows: 

"After prolonled discussions, when we found that it iI not ~ible to 
10 on a IUrface system, a decision was taken to prepare' projcct 
report for an elevated systcm. The survey for thil purpose ilgoing on 
aild as 1000 as the project report is received, we would approach the 
Plannin, Commission for its approval. We have accepted the elevatcd 
a1ipment io principle. The detailed project report with the estimate 
is Ukely to come and tben we sbaD appro.cb the Plannina Cominis-
sion for its inclusion. The COlt may ,0 up to RI. SO crore from the 
present estimates of RI. S crore of Surface alianment." 

33. OG September IS, 1994 the Ministry of Urban Development Viti, 
their O.M. No. H·1101613711J2·UD·D dated September IS. 1994 submitted 
that the Cabinet bad &lve its approval to the MRTS Project on July 19. 
1994. The .. Iient features of the MRTS Project u approved by the 
Cabinet arc pven in Annexure-DI. 

34. Tbe Committee obIem!d that the MIaIstry GI Urban Developllllllt 
have DOt pea tuII details or the project wben this quesdoD wu nIsed .. 
&be Loll Sabha oa NOYeIDber 26, 1992. las ..... GI replylaa each part GI tile 
qMItIoo, the MIDIstry hied to mIqIe up tile subject matters GI MRTS r. 
Deihl. Tbe MlDlstry have also Dot meDtioned Ia the reply the yar Ia wblda 
&be lU"eJ ... ordered by Delhi AdmI ........ Uoa aDd com~ by MI. RaD 
IadIa Tedmlcal IDd Ieoaomle SenkeI Umlced (IUTEI)~ 
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35. The Committee also observe tbat the penpectlve scheme of MUI 
.pld Transport System (MRTS) was Introduced as early as In 1974. But 
even after a lap of 10 years nothlnl concrete has come up so far. The 
Ministry of RaDways bad undertaken some survey work of the project In 
1914, but could not give any proper shape to tbe project and' the project 
was allowed to be IInlered on year after yeat. The project, bowever, was 
passed on to the MInistry or Urban Development In 1986. Both these nodal 
Ministrle~ remained busy only in discussions at various levels namely tbe 
Ministerial level, at Secretarlel levels, Group of Ministers and Cabinet level 
and tbus delayed tbe implementation of the Ulurance. 

The Committee are therefore, unbappy with the lackadaisical approach or 
the Ministry for Roalliing the wbole project of MRTS relulting in Increaslnl 
the cost or project from Rs. 5378 crores (at 1988-89 prices) to RI. 7500 
crores (at 1991 prices). 

36. The Committee are constrained to observe that tbe Ministries became 
dve and decided to approacb the Cabinet again only on the receipt or 
lIOdee form the CommUtee for their oral evidence on July 18, 1994 In order 
to know the status of the assurance. Durin, the coune of oral evidence It 
was Informed that tbe Cabinet is meetlnl the next day i.t. on July 19, 1994 
and tbe project Is likely to be cleared by the Cabinet. Tbe Committee are 
extremely unhappy to observe tbat tbe project remained pendlnl for tbe last 
20 yean with the Union Government and bas been movlnl from one Table 
to another. 

37. The Committee observe that tbe Government have been unaware 
about tbe bare fact of Increase In tbe population which ultimately lead 10 
the increaselnl pressure of veblcles on the roads of Delhi. The Committee 
also observe that tbe poUution level in the Capital has been increasing since 
1970 and II two to three times above the nominal pollution level as that of In 
the bIa dtles or the world. 10 addition, tbere will be a tremendous pressure 
.. the roads as nearly 8,000 buses are Ukely to be added by 1000 A.D. 

38. The Committee are, bowever, happy to note that the Cabinet bas 
aeeorded Us approval to complete tbe project In two phases at a lolal cosl of 
RI. 7,500 crores. The nrst phase wUl cost Rs. 3401 crores and the second 
pbase Rs. 4100 crores. The break-up of resources for tbe nrst phase Is 
proposed to be RI. 100 crores from the budgetary support from the 
Government of India aald tbe Government or the National Capla.1 Territory 
of Deihl; Rs. 112 crores by disposal of land by auction; Rs. 1183 crores 
from properly development; Rs. 800 crores from the special taxes ievled on 
the dtizens of Deihl; and Rs. 1106 crores would be from loan accounts. 

39. The Committee deprlcate the Idea of the Ministry of Urban Develop-
ment to let tbe assurance .dropped on unreasonable grounds tbat as tbe 
MInistry of Urban Development bas to depend upon Information/decisions 
taken by tbe other Ministries! Autborities connected with tbe project hence 
DO time frame can possibly be set or indicated as to when tbe project Is 
likely to take ofT. 
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40. The Committee are "ell aware about the malnltude of the work 
Involved In tbe proJeet as It Is to cover 19 kilometres of undeflround 
senke, 31 kllometen of nU corrldon and 17.5 kilometres of dedicated bUli 

servke, and bope that the Ministry of Urban Development will take the 
obsen,tloas 01 the Committee IerioUlly and put In their best efforts to 
accomplish the Job within the stipulated period 011001 A.D. The Committee 
also reltente that the Ministry of Ran",ys should come lorward and aailit 
the Ministry of Urban Development to make tbe project a success by 
utUlsln1 the exlstlnl rlnl nU"ay services In • business like manner. The 
Committee wish tha~ tbe Ministries concerned i.e. Ministries of RaliwaYII, 
Urban Development, Surface Tnnsport, Plannlnc, Finance and the Gonrn-
ment 01 National Capital Realon 01 Deihl should put their Joint and 
concerted efforts to expedite the project at the earliest possible. The 
Committee also emphasise for better and faster rlnc senlce for Deihl In 
addition to the project In question. 

41. The Committee desire that for implementation of the assurance the 
Ministry of Urban Development should complete all lormallties relatinl to 
this project within the shortest possible time, seek extension of lime from 
this Committee every three months and furnish to the Committee the 
procrea made In accompllshlnl the project. 

NEWDELIII; 
September 20, 1994 

Bhadra 29. 1916 (Saka) 

BASUDEB ACHARIA. 
Chairman. 

Committee on Gm'ermnellt Auuranct'.f. 



UPENDIII 
(Vi4t Para 3 of tbc introduction) 'J 

MINUTES OF TIlE EIOHTH SITTINO OF THE COMMITTEE ON 
GOVERNMENT ASSURANCES HELD IN ROOM NO. 53. 

PARLIAMENT HOUSE 
The Commi~tee mct on Friday, July 16. 1993 from 15,00 hours to 

15.45 houn. 
PRESEI4T 

Dr. Luminarain .Pandey ChairmtUI 
2. Sbri Bo.< Dcvarajan 
3. Smt. Slft'oj Dubey 
4. Sbri B. K. Oudadinni 
5. Shri Prabhu Da;al Katberia 
6. Sbri Balin KuU 
7. Sbri Ajoy Mukhopadhyay 
8. Sbri Surcndcra Pal Pathak 
9. Smt. Pratibba Devisingh Patil 

10. Shri Nawal Kisore Rai 
11. Sbri Sbri Cbinmaya Nand SWimi 

Sbri Murari Lal 
Shri Joaindcr Sinlb 
Shri D. L. Kapoor 

SECRETARIAT 
Director 

- Deputy Steretary 
- Under Stcrttary 

2. The Committee considcred Mcmoranda Nos. 55, 56. 57. 58. 59 and 
dO. 

• •• • •• • •• 
MImONlldum No. 58: Requcst for dropin, of the assurance livcn on 

November 26, 1992, in reply to Unatarrcd 
O.don No. 461 reprdinl Metro Rail Scrvice 
for Metropolitan cidcs. 

The Committee considered tbe request of thc Ministry of Urban 
Dcve~t received through the Ministry of Parliunentary Affairs vide 
tbeir U.O.Note No. VIUD(2)USO 461-LS192 dated March 16, 1993 for 
the droppiDl of the auuranee on the followin, pounda:- .~" 

'"The DOdee of the question was Jiven by the M.P. in Hindi, related 
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to the introduction of metro rail in metropolitan cities. A pan of the 
Answer read as 'Ws Rail India Technical and Economic Scrvic:es 
Ltd. (RITES) in their Feasibility Repon have recommended the 
introduction of Metro Rail on specific corridors in Delhi which is 
being persued by the Government'. The last line of this reply in 
Hindi read as "lis p" ,,,,,kllr dW1lr1l vicluzr kiYII jll raM hili".. which 
has been treated as an AIIurancc. In this re,ard it is stated that the 
introduction of metro rail in Delhi involves consulatations and 
decisions of various Ministries and Governments in India and eveD 
foreign countries. The project, u envisaged, involves huge investment 
of the order of around RI. 7,000 crores, for which \J1e resources have 
to be raised from extra budgetary sources. This Ministry is only the 
Nodal authority and depends upon decisons to be taken by various 
Ministries and authorities. It will, therefore, be .ppreciatcd that no 
time frame can be set by the Ministry of Urban DevelQpment within 
which the project can take off'. 

The Committ~ did not agree with the above reasons advanced by the 
Government as the issue of underground metro rail on corridors in Delhi is 
the burning issue for all the inhabitants of the capital. The Committee 
decided to hear the views of the officials of the Ministries of Urban 
Development, Railways and all other Ministries connected with the subject 
matter. 

The Committee considered the- achievements of the study tour 
undenaken by the Committee during J.une 1993 to Bangalore. Goa and 
Trivandrum. The Committee felt happy that more than SO percent 
assurance!. that were sclected for examination during the study tour have 
been implemented by the Government. The Committee decided to 
maintain this practice and desired that members should participate actively 
in the study tour to make it still more effective. 

The Committee decided to hold their l1ext sitting on Tuesday. August 
17, 1993 at 15.00 hours. 

The Committee then adjourned. 



APPENDIX n 
(Vide para 3 of the introduction) 

(TeDth SlttlD&> 
MINUTES OF SIlTING OF THE COMMITI'EE ON GOVERNMENT 
ASSURANCES HELD ON JUL Y 18, 1994, IN COMMITIEE ROOM 

'0' PARLIAMENT HOUSE ANNEXE, NEW DELHI 
The Committee met on Monday, July 18, 1994 from 14.30 to 15.45 P.M. 

PRESENT 
Shri Basudeb Acharia - Chairman 

MEMBERS 

2. Shri P.P. Kaliaperumal 
3. Shri Harpal Panwar 
4. Shri Surendra Pal Pathak 
5. Shri Nawal Kishorc Rai 
6. Shri Yoganand Saraswati 
7. Shri Shibu Soren 
8. Shri V.S. Vijayaraghvan 

SECRETARIAT 

Shri Murari Lal - Joint Secretary 
Shri Joginder Singh - Director 
Shri Ram Autar Ram - Under Secretary 
Shri Madan Lal - A.ssistant Dirtctor 

REPRESENTATIVES OF TilE MINISTRIES OF URBAN DEVELOPMENT AND 
RAILWAYS 

Ministry of Urban Development 

1. Dr. J.P. Singh - Secretary 
2. Shri N.P. Singh - Additional Secretary 

Ministry of Railways 

3. Shri K.P. Singh - A.dvisor 
4. Shri R.K. Sarkar - Executive Director (MTP) 
2. The Committee took oral evidence of the repre5Cntativcs of thc. 

Ministries of Urban Dcvelopment and Railways in .connection with an 
assurance given on November 26, 1992 in reply to USO 461 regarding 
Metro-Rail Service for metropolitan cities. 

3. At the outset, the Chairman drew attention of the rcpresentativc!i to 
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Direction 58 of the Directions by the Speaker and explained to them that 
their evidence was liable to be published unless the representatives 
specifically desired that all or any pan of the evidence given by them was 
to be treated as confidential. It was explained to the representatives that 
even though the evidence was desired to be confidential. such evidence 
was liable to be made available to the Members of Parliament. 

4. The Committee in the first instance desired to know the progrc!S 
made in the Metro Rail project for Delhi since the assurance has been 
given and the perspective plannins that has been formulated at the 
Ministry level including the study conducted by M1 RITES (M / s Ruil 
India Technical and Economic Service Limited). In reply the 
representative stated as follows:-

"Mis RITES was asked to undertake the study in 1989 and it 
submitted its report in July 1991... The Cabinet note was taen 
prepared in the Ministry and since it was a project involving a COlit of 
Rs. 8,000 Crore, the Note had to be prepared with utmost care. 
Under the business rules. the Note had to be circulated to many 
different Ministries and the Plannina Commission. Then. the 
Ministries took their time in offerins their comments and these 
comments had to be collected. 
They had to be individually discussed with different Miniliters. 
Thereafter it was during the early part of 1993 that we sent our initial 
note to the COS and that as tbe Secretary pointed out, actually the 
Cabinet Note had to be drafted and re-drafted again and again before 
it was sl,Ibmitted to the Cabinet Secretariat". 

5. Highlighting the importance of the project the Committee pointed out 
that this project was prepared longback for Delhi, but the Ministry of 
Urban Development had slept over it for two years. The representatives. 
thereon, submitted as follows:-

"The Ministry did not sleep over it. The matter was examined in the 
Ministry and then we put it up to the Cabinet. The Cabinet then 
directed that it should be examined by a Group of Ministerli. The 
Group of Ministers examined it and they have given clearance in 
principle" . 

6. The Committee desired to know the outcome of the Committee set up 
in August 1991 under ,he Chairmanship of Lt. Governor ot Delhi. The 
representative clarified as follows:-

.... this is a kind.of standing Committee to direct. Thili is not a 
Committee which will submit a report. It has met scveral times ... 

"Broadly this Committee will look into the matters rclating to 
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planning. preparation of detailed project report for seekiRJ 
investment decisions. drawing of plans. project implementation and 
formulation of schemes for rehabilitation of residents. location of 
office establishments and modalities for effective implementation. We 
will submit a copy of this order dated August 7. 1991. 

7. The representative further submitted as follows:-
" .... But this Committee has actually held only a few meetings. But 
the work is basically bcign done between the Ministry of Urban 
Development and the Delhi Administration. It is brought to your 
kind notice that the feasibility study was commissioned by the Delhi 
Administration at a cost involving Rs. 2.S crorcs. Out of this Rs. 2.S 
crores. the Central Govrnment have contributed only Rs. 1 crore. 
Basically under the present dispensation. the Ministry of Railways 
have taken the stand that intracity transportation is not within their 
charter and this will have to be looked after by the Ministry of Urban 
Development or by the State Governments concerned. The Delhi 
Administration has the primary onus. They commis."ioned the 
feasibility study. They have also provided for meeting the cost of the 
detaied project report in their Budget. 

8. The Committee further enquired whether that Committee had 
suggested for a statutory authority to be constituted. The rcpresentatives 
replied in negative and further submitted as follows:-

"We on our own. are thinking of creating a suitable authority which 
will involve every Ministry concered and all the concerned officers of 
Delhi Administration .... In fact, the project has not even been 
sanctioned in principle. It is not easy to raise funds for a project like 
this. It will be difficult either for the Delhi Administration or for the 
Government of India to finance this project. Basically thcy have to 
raise resources from consortium of private financers. institutions. and 
banks. A company is contemplated which will really raise the 
resources if the Cabinet so approves. So. wc arc going to the Cabinet 
for financial sanction in principle and modalities for implementing the 
project through a corporate kin.d of structure. like the Konkan 
Railway. So, actually it will take quite some time before anything 
comes on the ground because raising or making availability of 
resources for a project of this size is going to be a very-very difficult 
preposition ... 

9. The Committee desired to know the reasons for approaching the 
Cabinet only in 1994. In clarification reprcsentative s.tated as mention 
bclow:-

"The Cabinet was not approachcd once. The Cabinet was approached 
a number of times. But there were occasions when. as I submitted 
earlier. the note was returned by the Cabinet more than once because 
they were not satisfied with the kind of financing package which 
provided for disposal of lands and property developed on the railway 
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station which will be built alongwith railway lines. A detailed project 
report will be prepared. 

10. The Committee desired to have a copy of the note of the Mini!itry 
that was submitted to the Cabinet for the first time on December 24. 1992 
and a copy of the report of RITES as well. The witness promised to 
fumi!ih the same to the Committee and submitted as below in this regard 
alongwith the source of funding etc:-

"The Cabinet was approached for the first time on December ::!4. 
1992. The note was circulated on January 12. 1993 by thc Cabinet 
Secretariat. It was a detailed note based on the opinions of different 
Ministries. Then it was decided that the proposal may be eon!iidc:retl 
informally by a group of Ministers and they might be appri!iCd of the 
same ... For the first phase, the estimated project cost is Rs. 3401 
crore. This is based on 1992-93 prices and out of this. the budgetary 
support from the Government of India and the Government of the 
National Capital Territory of Delhi would be Rs. 200 erore. The 
disposal of land by way of auction to raise the resources would be 
RI. 112 crores. Then property development would yield. about 
RI. 1183 erore. Special tax , which will be levied on tlfe citizen!i of 
Delhi will yield about Rs. 800 crores. The loans would be to the 
extent of RI. 1106 crore. about one-third of the cost of the project. 
So, that was the position, when the revised estimate was made .... 
Approximately, the total project cost is Rs. 7500 crores. For the 
second phase, the estimated cost is about Rs. 4.100 crores. 

11. The Committee enquired from tl)e Ministry of Urban Development 
is whether the project for Delhi city is essential. 

The representative affirmed that the project was essential for the 
National Capital Region of Delhi. The representative further explained to 
the Committee as follows:-

"Otherwise we are quite sure in our minds about it. Otherwi!iC. we 
would not be going to the Cabinet. There is tremendous pressure on 
the existing road and rail networks for traRsportation of the intracity 
traffic. Second reason is that there are about 8.000 buses. which arc 
plying on the roads of Delhi and our air pollutioD is substantially 
hip, almost two to three times higher than that of most of the citie!i 
in the World. 
We expect that tbe population in Delhi metropolitan area would 
increase from about 94 lakhs as of today. to lIbout 112 lakhs by 2001 
A.D. By deflecting 10 laklLl of population into the other towns. six 
priority tOWDS wbich are situated in Delhi, the transportation need~ 
would require substantial augmentation of buses. As a matter of fact, 
8,000 more buses would be needed to carry the tmasportation of 
passenJCrs coming to tbe main city centre. In case those 8.000 more 
bUIeS come. tben, Delhi would have tremendous pressure on the road 
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system. Pollution levels would also go up substantially hi,h. almost 
two fold accordin, to the estimates we have worked out. It ha.~ been 
said that if we introduce MRTS. then almost 40% vehicles would be 
taken off the road and thereby we will be ablc to contain the air 
pollution and noise pollution to Delhi to the same levcl as it is today. 

12. Thc Committee enquired whether a pcrspective plan has been 
prepared in the Ministry. The representatives explaincd the followin, 
features of the perspective plan for the construction of undcrground rail 
service in Delhi city. 

"We have prepared a perspective plan in the Ministry. The National 
Capital Region Board have carried out this study. They had 
commissioned some experts to indicate the kind of traffic problems 
which wilt' be there and they have indicated that in case we do not 
have this metro system. then we will be in a considerably chaotic 
condition. So. they feel and we arc convinecd by the technical reports 
submitted by the National Capital Region Board that we should go in 
for an MRTS system for Delhi. 
As explained the Delhi National Capital Territory Region would have 
almost about 132 to 137 lakhs population. A Task Force has already 
been constituted to go into the question of the population prcssure in 
and around Delhi. If we are able to take away about 20 lakhs to 25 
lakhs of population to the nearby areas like Faridabad. Panipat. 
Gurgaon. NOIDA. Ghaziabad and also to towns within the Delhi 
area including Kundli. Bahadurgarh. Dwaraka. Rohini and Narcla. 
plus the Delhi urban region. then we will be able to manage the city 
system to some satisfactory level. 
The idea. therefore. is that we should be able to construct not only 
the metro system. whieh means the underground plus dedicated bus 
services. but. we should also be able to have surface lines integrated 
into the long railway network systems for suburban transportation. by 
which people come to Delhi. transact their business and go back. It 
was suggested that the three cities like. Narela. Rohini and Dwaraka. 
which are expected to accommodate about somc 15 to 17 lakhs of 
population. should be properly connected to the main city ccntres. 
All these areas are not so well serviced by suburban transportation. 
The second concept is that we should have the ring rail system in 
Delhi properly geared up to offer frequency of services. which will 
take care of transport needs of the public going around Delhi. 

The third concept is that we should be dedicated bus ~ervices from 
Najafgarh upto Patel Nagar. This is the Plan. The MRTS of Delhi 
includes. in the first phuc 19 kilometres of underground railways and 
about 31 kilometres of rail corridors. 
Then we will be able to ~ook after the. transportation facilitics of the 
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people. We feel that it is necessary to have thcse things within the 
transport system of Delhi. 

14. The Committee desired to know about the co-ordination systcm 
between the Ministry of Urban Development & Railways for the Moss 
Rapid Transport System for Delhi. The representative replied that the 
Ministry of Urban Development have had constant dialogue with the 
concerned Head of the Department dealing with this project in the 
Ministry of Railways. A number of sittings had taken place so far between 
these two Ministries and the issue had been discussed at length. 

IS. The Committee enquired from the representative of the Ministry of 
Railways about the role of the Ministry to complete this project like the 
Metro of Calcutta under the direct management of the Indian Railways. In 
reply. the representative submitted as follows:-

"Our participation in this project was right from the beginning of 70s. 
There was a MTP Organisation in Delhi which had done the original 
survey in 1974. The subject was transferred to the Urban 
Development Ministry as nodal Ministry in 1986 while role is for 
technical planning. As and when assistance has been called for we arc 
providing the same. In 1989 railways had taken the permission of the 
Cabinet to form a company for Metro is to be set up and registered. 
It has to be operated only after decision for investment on Metro 
Railways is taken by the Cabinet. As such the Ministry of Railway" 
are competent to take up any job. We have the experience of 
elevated and underground metro construction in Madras and Calcutta 
respectively. As regards mode of operation in Delhi we have no 
objection in principle if it is run under a separate company. We have 
given our opinion in the meeting of Group of Ministers that wherever 
the track has to be laid close to the existing railway track. the 
construction and the.operatipn will have to be done by the railways. 
This is because the availability of land in Delhi is very short and two 
additional streams of traffic vit., the long distance passengers and 
freight and suburban will also expand in future. In this way there will 
be optimum utilisation of the land and the Railway lines. 

16. The Committee pointed out to the representatives that circular 
railway was introduced in Delhi lix or seven years before but it could not 
be made popular due to some in built deficiencies and enquired whether 
there was a proposal to set up a Corporation. The representative from the 
Ministry of Railways submitted as follows:-

"Regarding the success of ring railway. I recall the survey conductcd 
by the Metropolitan Authority at that time wherein two reports arc 
published from 1975 to 1978. Of those two reports. one in MRTS 
report which is being persued while the others is of suburban 
Railways. 
Both were complementary' to each other. The basic point in the 
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reports was when a person comes from outside. his destination is 
somewhere in the central area of business. He has to set off-loaded 
to the closest place on the. rinS and takes underground system to 10 
to the central place. Only construction of rina. without undcrlround 
and su~urban connections does not provide facility for the commuters 
coming from outside. Delhi people did not find rinl Railways 
convenient because the conncction of buses was not there. Basically. 
the project as envisased was a complete project comprisinl of spurs 
rinS and underground while execution was only of the rin,. This was 
a technical flaw.... The proposal is to have a Empowered 
Committee at tbe level of the Cabinet Secretary where the Chairman, 
Railway Board, will be a Member. The future of this Corporation to 
be known only after the Empowered Committee's recommendations 
are accepted by the Government. I do not think the Railways are to 
be Jiven any role in the Corporation. 

17. The representative further submitted that the circular railway was a 
part of this scheme. 

18. The discussions were held with the Foreign Companies, havins vast 
experience in the field. It was Jivcn to understand that there had been no 
definite commitment regarding tcchnical parameters and the fundins 
package had to be decided. 

19. The representative further submitted that the clearance from the 
Cabinet was still awaited. The proposal was likely to So before the Cabinet 
in a day or two and it is hoped that somethins concrete might emerge 
lOOn. 

20. The Committee desired to know the relSOns for not pursuing it with 
the Cabinet. for getting clearance. The representative submitted as 
follows:-

"From the date of 'In principle' approval by he Cabinet. the first 
phase might take seven years' time. That is the rough estimate. But 
that is dependent on the kind of funding and availability of funds. it 
is not only that. There is the aspect of our negotiations with the 
foreign companies or indigenous companies coming tosether and 
deciding about it. It will be dependent on that. But we have been 
trying very hard to get the approval of the Cabinet. Very riShtly also, 
the cabinet has been asking for more and more information and 
justifications. It is quite natural that when a huge project of this kind 
is oonsidered, a considerable amount of analysis is required so that 
we can come to a definite conclusion. So. we hope that when we So 
before the Cabinet tomorrow, we shall be abl~ to get a favourable 
decision of loinl in for a dotailed project report. for firming up the 
COlt and then also decidinl on the. parameters on which they have to 
be done. The scope of lIle project would be hopefully ~cidcd 
tomorrow. 

21. nie Committee pointed out that the Metro'Rail in Calcutta was 
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constructed by the Railway Ministry, why this project for Delhi wu not 
taken up by them. The representative stated that in 1988 the Cabinet 
decided that the subject of Metro Rail for metropolitan citics should be 
dealt with by the Ministry of Urban Development. 

22. The Committee enquired about the likely time of startinl the work 
of the project in case they act Cabinet's approval. The representatives 
submitted that fint of all a detailed project report is to be prcparc~ and 
alobal tenders would be invited from the countrics. A hiah power 
Committcc would be constituted. 

23. The Committee thereafter enquired about the extension of Metro 
Ran from Tollyganj to Garia and if any study had been conducted by 
RITES at the instance of the Ministry of Railway. The representative 
submitted that the West Bengal Government had already asked RITES to 
carry out the study. In such cases approval of the Union of India is not 
necessary. Moreover neither the State Government nar the local body of 
West Bengal had requested the Ministry of Railways to carry out the 
study. 

24. The Committee desired to know the details of introducing the 
internal city railway system in other metropolitan cities. The 
representatives submitted that Hydrabad and Madras are the cities where a 
study h~ been conducted at the instance of the respective State 
Governments. 

25. The Committee desired to know the details of the hurdles for 
constructing circular Railway in Calcutta and whether estimates had been 
prepared for completing it. 

The reaprescntadve submitted as below: 
"After prolonled discussions, when we found that it is not possible to 
go on a surface system, a decision was taken to prepare project 
report for an elevated system. The survey for this pruposc is going on 
and as soon u the project report is received, we would approach the 
Planning Commission for its approval. We have accepted the clavated 
alignment in principle. The detailed project report with the estimate 
is likely to come and then we shall approach the Planning 
Commission for its inclusion. The cost may go up to Rs. SO crorcs 
from the present citimate of RI. 5 crorc of Surface alignment." 

26. The witnellCl then withdrew. 
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MINUTES OF mE SIlTING OF TIlE COMMITTEE ON 
GOVERNMENT ASSURANCES HELD ON SEPTEMBER 20. 1994 IN 

COMMI1TEE ROOM 'SO' PARLIAMENT HOUSE NEW DELHI. I 

The Committee met on Tuesday, September 20, 1994 from IS.00 hours 
to 15.45 hours. 

PRESENT 
Shri Basudeb Aeharia - eluliT"..,. 

MEMBERS 

2. Shri P.P.Kaliapcrumal 
3. Maj. D.O. Khanoria 
4. SHRI harpal Panwar 
5. Shri Surcndra Pal Pathak 
6. Shrimati Suryaknta Patil 
7. Shri Nawal Kishorc Rai 
8. Shri Yoganand Saraswati 
9. Shri V.S. Vijayaraghavan 

SECRETARIAT 
Shri Joginder Singh 
Shri Madan Lal 

Director 
Assistant Director 

2. The Committee considered and adoptc4 their draft Twenty-Fourth 
Report. The Committee authorised the Chairman to present the Report 
during the ensuing winter sesion of Parliament. 

3. The Committee took up Memoranda Nos. 99 and 101 for 
consideration of the Committee. 
••• • •• • •• 

7. In view of the rescheduling of Indian Airlines flights w.e.f. 16.9.1994 
from Calcutta and Port Blair, the Committee considered and approved the 
revised detailed tour programme of tbe Committee. The concerned 
organisationsiaaencies may accordingly be informed about the revised! 
rescheduled programme for their on the spot study tour to Calcutta. Port 
Blair and Madras w.e.f. October 4 to October 11. 1994. 

8. The Committee then adjourned. 
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ANNEXURE I 

(Vid, para 9 of the report) 
DELHI MASS RAPID TRANSIT SYSTEM 

MIs Rail India Technical and Economic Services Ltd.. (RITES) 
prepared a feuibility study for Delhi MRTS at the instance of Delhi 
Administration. The study was awarded in 1988-89 at a total cost of 
RI. 2.S crores approximately. The Ministry of Urban development paid 
about Rs. 1 crore for Government of India's share. The finol report wu 
submitted in November. 1991. 

2. R«omm,ndatlon of th, Study 

The RITES study recomended the introduction of an Integrated Multi-
Model Rapid Transport System in Delhi. The recommended network 
consists of the following: 

(i) Two underground metro corridors in the East-west and North-
south directions totalling 27 kms. 

(ii) Swfaee Rail corridors of 140 kms. mostly alongside the existing 
network within Delhi State. 

(iii) A D~dicated Busway of 17.5 kms. along Najafgarh Road. 
3. Phasin, of the Project 

The project has been recommended to be introduced in two phases. The 
first phase cosists of (i) Underground Railway-19Kms (ii) Surface Railway-
31 kms. and (iii) Dedicated BUBway-1-7.5 Kms. 

4. Capital Cost Estimate (1992-93) 

The initial cost recommended in the feasibility study was Rs. 5.378 
crores at 1988-89 prices. Due to price escalation. the cost of the project has 
gone up to Rs. 7,469 crores at 1992-93 prices. The break-up is given as 
follows:-

51. Items (Rs. in crores) 
No. Cost at 1992-93 prices 

1st Phase Full Sy~lcm 

1. Land 245 832 
2. Civil Engg. 1601 3176 
3. Electricals, S&T 607 1389 
4. Rolling Stoc:k 526 1331 
5. Project Manaaement 422 741 

3401 7469 

5. Financing of the project 

In view of the huge cost of the project, iI would not be possible for the 
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Deihl Administration or the Government of India to fund the project 
throu,h bud,etary means. Accordingly, the project will have to be 
financed through biiateraVmultiiateral assistance, loans. dedicated taxes. 
levies. property development, etc., 

6. Implementation 
The first phase hu been recommended to be completed by 2001 AD while the 

full Iystem is proposed in the RITES Itudy to be completed by 2011 A.D. 
1. Action taleen by Ministry 0/ Urban Development 
Constitution 0/ a High Power Committee under the Chairmanship 0/ 

Ueutenant Governor, Delhi: This Committee was constitutcd by this 
Ministry in·Au,ust, 1991 with representatives from this Ministry. Railways. 
Surface Tnsnport, Home Affairs, Environment &. Forests. 
Telecommunications, Finance and Delhi Administration. The Committee 
wu entrusRd with responsibility of prepartn, the final bhro print on the 
statutory authority to be created for Implementlna tbe MRTS and the 
requisite leplation to be prepared coverln, financial. mana.erial and 
administrative mandate of execution, operation and malntcnanc:c of MRTS. 

With a view to harnessing the international resources cl expertise for 
financinl of the project, this Ministry, in coordination with RITES. 
orpniscd a presentation in December, 1991 in which the representatives of 
various lcadin, international aJCncies from different countries took part. 
M a result of this, SOTE, a French Company, en,aged in U.rban 
Tnnsport projects took some initial interest in this project for turnkey 
Implementation, the SGTE did not show their willingness to take up thil.-' 
project on a Build-Own-Operate (BOT) basis. Our Ambassador in Paris 
also informed that the French would be interested in the project on 
wnkey rather than BOT basis. The Government of India. however. is not 
interested to give to project on turnkey basis. 

This Ministry approached the Union Cabinet on 13.1.94 for an 'in 
Principle' approval qf the project. The Cabinet desired that the details 
about the Delhi MTRS Project, including financing/1oan needs! , 
Implementation etc., may be presented to a Group of Ministers. 
Accordingly, a presentation was made before the group of Ministers 
comprisin, of Ministers of Urban Development. Railways. Commeree. 
Surface Transport and Environment &. Forest. 

The Union Cabinet was again aproached on 23.5.94 for 'in·Principle' 
approval of the Delhi MRTS Project, after includin, the recommendations 
of the poup of Ministers. It was then desired to make a detailed 
presentation before the Prime MinisterlCabinet through NCR Plannin, 
Board reprdin, plans for decon.esting Delhi at a lui table date. The date 
and time for this purpose is awaited from the Cabinet $cctt .• 

It may be mentioned here that Ministry of Urban Development has 
answered various Questions on this subject after 26.11.92 when the 
position of the project was planned in detail. Copies of answers to the Lok 
Sabha Qucstion on 28.7.93, 8.12.93 and 6.4.94 are enclosed for ready 
reference. 
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In view of the huae financial implications and several problems 
connected with acquistion of land for the MRTS Network etc. it il not 
poaible to indicate any time-frame for starting or completion of this 
project. 

RAJYA SABHA 

UNSTARRED QUESTION NO. 6150 

TO BE ANSWERED ON MAY 6, 1994 METRO RAIL LINE IN 
DELHI 

No. 61SO SHaI RAMNAnI KOVlND: 

WiD the Minister of URBAN DEVELOPMENT be pleased to Itate: 

(a) whetber tbe railways have any proposal for Metro railway line in 
Delhi; 

(b) if 10, wbat are the details thereof; 

(e) what would be the expected time and scbedule of its 
implementation; aad 

(d) wbat would be the COlt of the Iystem? 

ANSWER 

mE MINISTER OF STATE FOR URBAN DEVELOPMENT (SHRI 
P.K. THUNGON): (a), (b), (e), Ii (d'f The Feuibility Study was carried 
out by MIl Rail ladia Technical Ii Economic Services Ltd. (RITES) in 
1990-91 recommended:-

(i) UnderpoUDd Metro Corridon in East-Welt direction (patel 
N .. ar to nlak Brid,e-12 kma) and the North-South corridor 
(Delhi UDivenity to Sewa N ...... 15 kml). 

(Ii) Surface Rail Corridon of 140 kina mostly alon, side the cxislin, 
network within Delhi. 

(ill) A dedicated bulway of 17.5 kms aJon'Nazaf .... h Road. 

The total system bu been recommeaded to be introduced in two phue. 
Total estimated coat of the projec:t. Is RI. 7500 crom at 1992-93 prices. 

1be total estimated period for completion of die project is 20 yean. 
Keepin. in view the buae COlt of the projec:t it haa not been possible to 
provide funds from the budaetary IOUn:ea. Altemative IOUfCCl of finandn, 
the project bave, tberefore. to be tied up before the investments decilions 
are taken. It is, therefore premature to comment upon the time 4; 
IChedule of implementation for tbe project. 



LOK SABHA 

UNSTARREO QUESTION NO. 872 

TO BE ANSWERED ON THE 8TH DECEMBER. 1993 

PLAN FOR RAIL AND ROAD NETWORK 

872. SHRI SHANTARAM POTDUKHE: 

Will the Minister of URBAN DEVELOPMENT bc plcascd to state: 

(a) whether there is any strategic plan regarding rail and road network 
in the Capital; 

(b) if so, the details thereof; 

(c) if not, whether there are alternative arrangements made by the 
Government to prevent city's traffic coming to a grinding halt duc to 
congestion caused by the growth of personaliscd vehicles; 

(d) whether the Government have received any proposals suggcstin$ 
electrification of the radials upto the National Capital Region pcriphcttil 
counter magnets as an interim strategy; and 

(e) if so, the action taken by the Government thereon? 

ANSWER 

THE MINISTER OF STATE FOR URBAN DEVELOPMENT (SHRI 
P.K. TIWNGON): (a) to (c):'With a view to reduce traffic congestion and 
to reduce the usc of pcrsoDalised vehicles in Delhi, a feasibility study was 
got conducted from I Mis Rail India Technical and Economic Services 
Limited (RITES). The study recommended introduction of a Mass Rapid 
System (including Metro Railway) on a .distance of 184.5 Kms in Dclhi. 
The total cost of the project as per 1992-93 prices in 
RI. 7500 crores (Approx.). In view of the huge invcstments involved, it is 
not possible to provide budgetary support for the project. Alternative 
sources for financing the project have to be tied-up before investment 
decisions are taken. 

(d) & (e): The National Capital Region Planning Board proposed 
additional pair of lines with electrification bctween Murad Nagar-Meerut, 
Delhi-Khurja and Delhi-Palwal and also electrification of Ghaziabad-
Meerut raidals. However, provision of additional pair or lincs on abovc 
routes has not bcen includcd in the VIII Plan Pro,ramme of Ministry of 
Railways. Thc Ministry of Railways are of the view that the electrification 
of Ghaziabad-Meerut section will be useful only if the electrification is 
elttendcd upto Sal\aranpur. 
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LOE SABRA 

VNSTARRED QUESTION NO. 496 
TO BE ANSWERED ON 28TH JULY, 1993 

METRO RAIL FACILITIES IN DELHI 

No. 496. SHRI NARAIN SINGH CHAUDHARY: 

SHRI VILAS MUlTEMWAR: 

SHRI RAJENDRA KUMAR SHARMA: 

Will the Minister of URBAN DEVELOPMENT be ple8j;Cd to state: 

(a) whether the Government have abandoned tile idea of providing 
Metro Roil facilities to Delhi; 

(b) if so. the reasons therefor; 

(c) if not. the details of progress made so far in this regard; 

Cd) the time by which this project is lik~ly to bc completed; 

(c) whether in view of the rapid increase in the population of Dclhi. the 
Government propose to extend this facility to the satcllite towns of Delhi 
also; 

(f) if so. the cstimated cost of tllis project and the share of the 
expenditure incurred by the respective.; States; and 

(g) the names of places that arc likcly to be linked by this projcct? 

ANSWER 

THE MINISTER OF. STATE FOR URBAN DEVELOPMENT (SHRI 
P.K. THUNGON) (8) to (d) Keeping in view the growing traffic situation 
in Delhi. a feasibility study was got conducted from Ws Ruil Indio 
Technical & Economic Services Ltd. (RITES) who recommcnded thc 
introduction of a Mass Rapid Transit System (including Metro Rail) on a 
distance of 184.5 kms. in Delhi. The total cost of the projcct as per 1992· 
93 prices is Rs. 7500 crores opprox. In view of thc huge invcstment 
involved it is not possible to indicate the time schedule at this slngc for the 
completion of the project. 
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ANNEXURE II 
(VIM Pan 10' of the report) 

MASS RAIL SERVICES FOR METROPOLrrAN CITIES 
Rail .. ,. have UDdertaItea COIIItIuctioa of I mep project. I.'. Metro 

RIIlwlY. Calcuttl (16.45 tm.). II ID estimlted COlt of RI. 1536 crorea. 
9.8 kat. )enath out of 16.45 km. hive already been completed and 
commiuioaed for trIfftc by 1986. Work on the remlinina lenath II In 
prGIrelS and is expected to be completed by 1995. Presently, commercial 
lerviccl are run only between EIpIanade Ind Tollypnj Section (7.64 
km.). 

2. Consequent upon the chlDp effected in the Government of India 
(Allocation of BUlinell) Rules, 1961. the subject "Urban Tranlpon- II 
now tith the Ministry of UrblD development. Proccuin, for Ipproval of 
the proposall relatin, to urblD trlDlpon IYltem. includin, Metro 
RailWIYS, received from the State Governments and arranpn, Central 
lUistanec for them, hive thul, become the responlibility of the Ministry 
of Urban Development. RailwaY'1 role il now limited to provision of 
uliltance for technical plannin, for lucb Iytem.. Even extension of the 
exist in, Mus Rapid Transit S,.tems hu come under the purview of 
Ministry of Urban Development. 

3. Ministry of Railwa,. hive not taken up any Metro Mus Transit 
System since 1986, I.'. after chan,e in the Allocation of BUlinell Rulcl. 

4. The proposal for provision of MRTS for Delhi Ind allO extenlion of 
the exiatin, Metro Railway in Calcutta from Tolly,anJ to Gull, is dellt 
with by the Ministry of Urban Development. The present poaition of 
these two cues may. therefore • .,., obtained from them. 
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(VUlt Para 33 of the Report) 
No. H-ll016137192-UD. II 

Government of India 
Ministry of Urban Development 

ANNEXURE III 

Nirman Bhawan, 
New Delhi the 15th Sepl., 1994 

OmCE MEMORANDUM 
Subject : Delhi Mau Rapid Tnlllit Sptem. 

'lbe undcraiped II directed to refer to Lot Sabha Secretariat, O.M. No 
121611194-0 (CGA) dated 9th Sept., 1994 re,ardin, the latest position of 
the Delhi MRTS Project, AccordiDJly, a StatUi Note alonplth copy of 
Map for Delhi MRTS (phue-I and II) II enclosed herewith for ncc:caary 
action. 

'Ibis iuua with the approval of Additional Secretary (NPS). 

Sbri Madan LaI 
AaistaDt Director. 
Lok Sabha Secretariat, 
Parliament HoUle, 
NEW DELHI. 

SdI-
(T ARSEM LAL) 

Director (LSG) 
Ph. No. 3017252 

MINISTRY OF URBAN DEVELOPMENT 
DELHI MASS RAPIQ TRANSIT SYSTEM 

To tackle the arowina problem 01 urban transport in Delhi. the entwhile 
Delhi Adminiltradon and Minllh')' of Urban Development Jot a feasibility 
ItUdy carried out from MI. Rail India Technical &\ Economic Service. 
Umited (RITES) durin, 1989-90, RITES submitted their final report in 
1991. 
2. Rtcommentltltloll ollht Study 

'lbe RITES Rudy recommended the introduction of an Intearated Multi-
Modal Rapid Transport System in Deihl. 'lbe recommendcd nctwork 
consistJ of the followina: . 

(I) Two andelJl'Ounct metro corridon in the East-West and Nonh-
South directions totallin, 27 kll1l. 

(iI) Surface Ran corridon of 140 kll1l, mostly aIonpide the Clutin, 
network within Delhi State. 

(iii) A Dedicated Buaway of 17.5 kll1l. alon, JIlaj9rh Road. 
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3. Phluing of the Projtc, 

The project has been recommended to be implemented in two phasci. 
The first phase consists of (i) Undcraround Railwly-19 Kml. (ii) Surface 
Railwly-31 Kms. and (iii) De4icated Busway-17.5 Kms. The rest of the 
components come in the second phase. 

4. Capital Cost Estimate (1992.t}J) 

The, initial cost recommended in the feasibility study was RI. 5.378 It 
1988-89 prices. Due to price escalation, the cost of the project has ,one up 
to Rs. 7.469 erores It 1992-93 prices. The break-up is as follows: 

(Rs. in crorcs) 

51. (telllS- Cost at 1992-93 prices 
No. "'" 

1st Phase FuJI System 

1. Land 245 832 
2. Civil Enn. 1601 3176 
3. Eleetricals, S& T 607 1389 
4. Rollin& Stock 526 1331 
5. Project Management 422 741 

TOTAL 3401 7469 

5. FifUlncin, of the Projtct 

In view of the hUIC cost of the project, it may not be pos.llible for the 
Delhi Administration or the Government of India to fund the project 
through budgctary means alone. Accordingly. the project may need to be 
financed throulh biiateraVmultiiatcral 8IIistance. loans. dedicated taxes. 
levies, property development, etc. The ~urtCS of financing the project arc 
bein, explored and it may take at least one year before the sourceI' can be 
firmed up, with approval of the Cabinet to the detailed project report. 
which is being prepared by RITES and is expected to be rcady by about 
June, 1995. 

6. Impltmtntation 

The first phase hu been recommended to be completed in ten yel., 
while the lull systcm is propose:d in the RITES study to be completed in 
lbout twenty yean timc. 

7. Action Taktn by Ministry of Urban Development . 

The Ministry of Urban Development approached the Union Cabinet on 
13.1.1994 and apin on 23.5.1994 for its in-principle approval to the Delhi 
MRTS project. The proposal was approved by the Cabinet in its meeting 
held on 111.7.1994. The proposals appro¥ed by the Cabinet have been 
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conveyed to the Government of Ncr of Delhi. Keepina in view the 
decision of the Cabinet, this Ministry has requested the Cabinet Secretariat 
to sct up a "Group of Ministers" under the Chairmanship of the Prime 
Minister (or any other senior Cabinet Minister) with other concerned 
Union Ministers and Deputy Chairman, Plannin, Commission and Chief 
Minister of National Capital Territory-Delhi as membm. This Ministry 
has also requested the Cabinet Secretariat to sct up an "Empowered 
Committee" under the Chairmanship of the Cabinet Secretary. whb 
Secretaries of concerned Ministries and the Chief Scc:t'cdty. Government 
of N.C.T. of Delhi and a representative from Prime Minister!! Office "as 
members. 

8. Further action would arise caentially only after receipt of the DPR 
from RITES durin. June, 1995. 

9. A map indicatin. tile alipments of the proposed Delhi MRTS 
Projcct is enclosed (not enclosed, and kept in the record). 
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